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Respondants. When the matter came up for
hearing the learned sounssl for the fasponrlen.i;s
~has submitted "that hs would like to take
 instiuctions. }Le‘&: it be done. Post the mat@'rr on
13.7.07
o "\!rice;Chairman.
Im
22.6.é007 | ' Mr.M.Khatoniar, learned cbunsel for t}r}g
Applicant is present. Dr.J.L.Sarkar, 'learnéd
Réilway Standing counsel submitted that f?&e.
has not received instruction so far and further
submitted that if the instruction is received if
possible the matter could be disposed of by |
. | the next date. Further time of four wheks' is °
| granted. ‘ |
Post on 24.7.2007. |
Vice-Chairman _
/bb/
' ' 24.7.07. Counsel for the respondent ﬁmﬁed timé to
’ \\)% 'v\gjr .iﬂ"wpf ' file wri'tten statement. Let it be da;;a. '%Post the

%@ . matter on 24.8.07.
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hle met filesd, 24.8.07.  Counsel for the respondénts wanted
time to file written statement. it be

’%5%} \ done. Post the matter 26.9.07.
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26.9.2007

Dr.J.L.Sarkar, learned Standing’
counsel for the Railways/ secks two weeks’
time to file written statement. It is stated
that a copy of the written statement has |
already been served on the learned
counsel for the Applicant,

Mr.M.Khataniar. \

Call the matter on 14.11.2007.

14.11.2007 RejoB{de’r,Sqfk%y, ﬁ?"@éﬂ ﬁledR%gw That
Stgaging counsel, who undertook to file
(Khushiram) (M.R.Mohanty)
Member (A) Vice-Chairman
/bb/
1441200/ Dr.hLSarkar leamed Railw v

/bb/

}Mcmdmg counw{) who undertoon to tile
written statement within two week5 has
not filed written statement in this case as
yet; dlthough a copy of the said written
statement was served on the leamned
counsel for the Applicant on 26.09.2007. It
was expected that the Applicant shall file
his rejoinder by today.

Dr.J.L.Sarkar undertakes to file written
statement by 239 November, 2007.
Mr.MKhataniar, learned counsel for the
Applicant undertakes to file rejoinder by
30.11.2007.

Call this matter on 30.11.2007.

(M.R.Mohanty)
Member (A) Vice-Chairman
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30.11.2007 Present: The Hon'ble Shri Khushiram =~

J-’C.ZK’ ‘ fob/

Member (A).

Mr.G.Baishya, learned  counsel

appeared for the Applicant and
Dr.J.LSarkar, leaned vailwcy ‘Standing

counsel appeared for the Respon'den’rs.

Learned -counsel for the Applicant
stated that Applicant had submitted.
representation before the Respondent
No.3 for redressal of his grievances, which
has not yet been disposed of. Therefore,
he prayed that direction mdy bé issued to
the Respondents to consider and dispose
of his representation by passing a speaking

order within a time frame.

Dri.LlSarkar said that  wiitten
statement has .already been filed and he
has no objection in adopting the course of

action as prayed by the leamed counsel

- for the Applicant.

In the dforesaid circumstances,

without going into the merits of the case, |

'_ direct the Respondents to consider and
- dispose of the representation filed by the
‘Applicant by passing a speaking order

within a period of three months from the

receipt of this order.

This O.A. is, accordingly, disposed of

with no order as to costs.

o\)'o
(Khushiram)

Member (A)
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BEFORE THE|CENTRALy ADMINISTRATIVE TRIBUNAL

GAUHATI BENCH

0.A. NO:[ 22120047
BIRAJ Kr. DAS -Vs- UNION OF INDIA & ORS

SYNOPSIS

The applicant who was working in the post of Senior Trains Clerk was
called for selection to the post of Assistant Station Master (ASM) on
28/11/02. The applicant cleared the screening test for undergoing training -
for the post of ASM and appeared in the promotional examination on -
11/11/2003 and was declared to be successful on 20/12/03 and
subsequently appointed to the post of ASM on 5/2/04. On 12/7/04
directed that he was to under go Psycho test in conmection with his
selection for the post of ASM after he was promoted to the post of
ASM. On 8/9/04 applicant disqualified in psychological/Aptitude test.
Applicant on being disqualified in psychological test reverted back to his
ormer post of Head 'Ttaind Clerk on 14/9/2004.Applicant again
disqualified on 13/4/05 for the post of ASM on basis of the result for the
post of ASM after conducting the Aptitude test which was given to him as’
second chance. The applicant came to know of the recommendation of a
high level committee dtd.22/8/2003 that psycho test will be of no more
qualifying nature meaning thereby that Aptitude test should be given

! weightage of 20% in the selection process and qualifying marks for the

. same is NIL and the Indian Railways Establishment Manual was amended
- as in ACS No. 149. Knos? '
Applicant on coming to,about the recommendation of the high level

committee dtd.22/8/03 filed a representation before the respondent no: 3
praying for setting aside of the order of reverting him back to the post of
Head Trains Clerk and give him the benefit of the correctional slip 149,
dtd. 22/8/2003.




BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

GAUHATI BENCH
0.A. NO: '.3?:/200¥
BETWEEN: BIRAJ Kr. DAS -Vs- UNION OF INDIA & ORS.

LIST OF DATES
26/7/2001 .- Applied for the post of ASM in the scale of #Rs. 4500/ to Rs.7000/-

281 1/2002:- Applicant called for selection and screenmg test for ﬁllmg up vacancies in t

the post of ASM. Z gv e 2vOD
- 3/3/2003 :-  Promoted to the post of Head Trains Clerk
18/6/2003:- Booked the applicant for promotional training for ASM commencing from

24/7/2003 to 6/12/2003.
4/3/2003:- On screening test applicant found suitable for the post of ASM.

22/8/03:-  Recommendation of a high level committee that psycho test will be of
no more qualifying nature meaning thereby that Aptitude test should
be given weightage of 20% in the selection process and qualifying
marks for the same is NIL and the Indian Railways Establishment
Manual was amended as in ACS No. 149.

111 1/2093 Applicant appeared for his training of the promotional course
“~  examination.

- 20/12/2003 Results declared position was third on the merit list.

o

5/2/2004) Petitioner appointed to the post of ASM.

' 12/7/2004: Order issued by respondent no:3 whereby it was. directed that he was
to under go Psycho test i in connectlon with his selectlon for the post of

ASM.
8/9/04:- Disqualified in psychological/Aptitude test.

14/9/2004:- \Applicant on being disqualified in psychological test reverted back to

==="""" " his former post of Head Trains Clerk.

13/4/2005:- Applicant again disqualified for the post of ASM on basis of the result for
the post of ASM after conducting the Aptitude test which was given to him

as second chance.
10/4/2007:-  Applicant filed a representation before the respondent no: 3 praying for

setting aside of the order of reverting him back to the post of Head Trains
Clerk and give him the benefit of the correctional slip 149, dtd. 22/8/2003.
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DETAILS!OF APPLICATION:
e
.+ Particulars of the order against which the application is made:- This application is

il
. " Jurisdiction:-

. I_irmtatlon -

! BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
. GAUHATI BENCH

0.A. NO: 123720067

/EE Sri Biraj Kr. Das

. | ~ S/o Late Chatradhar Das

| Dhrubanagar, Station Road, Ward No: 5
P.O: Golaghat, District Golaghat,

ﬁ ! Aszam

f _: -Vs-
| 1. The Union of India, represented by the Secretary to the Government
F . of India, Ministry of Railways, New Delhi.

b The General Manager, N.F. Railways,

P Maligaon, Guwahati District Kamrup, Assam

............. Applicant.

The Divisional Railway Manager (Persomnel), N.F. Railway,
Tinsukia, Assam. ‘

\

...... Respondents.

mgde against the order dtd. 8/9/2004 disqualifying the applicant for the post of
Asgistant Station Megies) (hereinafter referred to as ASM in which he was posted on
dug promotion) due to result of the Aptitude Test conducted after promotion to that
 post vide Order No: E/45 (ASM). D.P PtIL and the order No.ES/B-172 dtd.14/9/2004
V iséiued by the Divisional Railway Manager (P) N.F. Railway, Tinsukia reverting him
ba;_;i,k to post of Head Trains Clerk (Hd. TNC/FKG) at Furkating. To declare the order
I dtc_} 13/4/2005 disqualifying the applicant to the post of ASM on basis of the aptitude
Itest conducted for the second time to be non-est in the eye of law and void-abintio

The Apphcimt declare that the subject matter of the applicants is
| wnt:hm the jurisdiction of the Hon’ble Tribunal.

The Applicant declares that the application is within the perlod of

Lit'.i!'nitation under section 21 of the Administrative Tribunal Act, 1983.

|
i
!

. [Facts of the Case:-

! _g) That the applicant is a citizen of Indla and he is a permanent resident of
Golaghat in the district of Golaghat , Assam.
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That the applicant is/f?mﬂ years of age and joined as Junior Trains Clerk
(TNC) under compassionate appointment under the office of the respondent
n0: 3 by order dtd. 27/3/97,0n completion of learning duty on vide office letter
No:E/105/Misc/Tsk/(W) (Rectt) dtd 9/1/97. The Applicant is presently
holding the post of Head trains Clerk under the office of the Senior Divisional
Operation Manager, N.F. Railway Tinsukia, Assam. Thereafter the applicant
was promoted to Senior Trains clerk.

That the applicant begs to state that while he was working as Senior Trains
clerk he applied for the post of ASM in the scale of 4Rs. 4500/ to Rs.7000/-
on 26/7/2001 for 60% reservation against the post by surplus TNCs and
thereafter was called for selection and screening test for filling up vacancies in
the post of ASM by order vide No. E/43(ASM) D.P. PtII dtd. 28/11/2002
passed by the respondent no:3. That the respondent no:3 by order vide
NoE/45 (ASM) DP. PtIl dtd. 18/6/2003 booked the applicant for
promotional training commencing from 24/7/2003 to 6/12/2003. That in the
meanwhile on 3/3/2003 he was promoted to the post of Heﬁd Trains Clerk
vide order NO:E/43/TNC’Selection Pt. VI(T) passed by the respondent no:3.

|A copy of the order vide No. E/43(ASM) D.P. PLTI dtd. 28/11/2002 passed by the
‘!respondent no:3 is anmexed hereto and marked as Amexure A and a copy of the
‘;order vide No.E/45 (ASM) D.P. PtII did. 18/6/2003 booking the applicant for
promotional training commencing from 24/7/2003 to 6/12/2003 is annexed hereto
ljand marked as Annexure B

)
9

" i
i

That the applicant states that after the screening test for promotion to the post

of ASM he}ieon 4/3/2003 the applicant was found suitable for the post of
P-row‘

ASM s=ter he passes the required training and accordingly order was passed to -

that effect by the respondent no:3 on 7/3/2003 vide order ditd. E/43(ASM)
D.P. ptIL Thereafter on 18/6/2003 vide order No.E/45(ASM) D.P. PtII was
booked to undergo promotional course training of ASM at Zoﬁal Training
Centre at Alipurduar for which he was ordered to report to the Principal Zonal
Training Centre Alipurduar and the applicant successfully completed his
training of the promotional course examination held on 11/11/2003, the results
of which was declared on 20/12/2003 and his position was Mn the merit
list.

<
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" A copy of the order dtd. 7/3/2003 vide order No.E/43(ASM) D.P. ptII. passed by

‘respondent no:3 and copy of the results of the promotional training to the post of

‘ASM declared on 20/12/2003 is annexed hereto and marked as Amnexure ‘C’

&D. |

e) That the applicant states that after he completed his promotional training

| examination held on 11/11/2003 he was directed to undergo practical training
in his respective Tinsukia Division by the Principal of the Zonal Training
Centre Alipurduar for one and half months. Thereafter the respondent no:3 by
order dtd.25/11/2003 directed the applicant to undergo training at three
different station for a period of 15 days each. Thereafter on completion of the
training the applicant was appointed as ASM by order dtd. 5/2/2004 by order

. No. ES/B-72 by the respondent no:3.

A copy of the order dtd. 5/2/2004 by order No. ES/B-72 by the respondent no:3

hppointing the applicant as ASM is annexed hereto and marked as Annexure ‘E’..

Ii) That the applicant begs to state that while he was working as ASM in his
respective post he was surprised to receive an order dtd. 12/7/2004 issued

by respondent no:3 whereby it was directed that he was to under go

Psycho-test before the Deputy Chief Scientific Officer , N.F. Railway .

Maligaon on 19/7/2004 and 23/7/2004, which was required as a part of the

promotion process to the post of ASM to which he was already promoted and
{  appointed. But never the less the applicant accordingly appeared for the
Psycho-Test. Thereafter the applicant was directed to undergo aptitude test in
NF. Railway Head Quarter Maligaon in accordance with respondent no:1
letter NO.E/227/81/TR ASM(T) PtI dtd. 2/8/04 and was disqualified on
8/9/04 vide order no.E/43(ASM) D.P pt. II for the post of ASM.
A copy of an order dtd. 12/7/2004 issued by respondent no:3 whereby it was
directed that he was to under go Psycho test before the Deputy Chief Scientific
Officer , N.F. Railway Maligaon on 19/7/2004 and 23/7/2004 is annexed hereto
&ld marked as Annexure ‘F’.

A copy of the order dtd. 8/9/04 disqualifying the applicant in Aptitude Test vide

order n0.E/43(ASM) D.P pt. II for the post of ASM is annexed hereto and marked
as Annexure ‘F’. A copy of the letter dtd. 2/3/2005 issued by the respondent no:3
to respondent no:1 that the name of the applicant is to be sent for psycho test as

| second chance on 10/3/2005 is annexed as Annexure G.
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g) That the applicant begs to state that on being found disqualified in the
Aptitude test he was reverted back to his former post of Head Traiﬁs Clerk by
order dtd. 14/9/2004 by order No. Es/B —172 passed by the respondent no:3.
Since then the petitioner was working in his earlier post of Head Trains Clerk
quite oblivious of the fact that while the applicant was undergoing the process

| of screening and selection for promotion to the post of ASM there was

| recommendation of a high level committee that psycho test will be of no more

l.j qualifying nature meaning thereby that Aptitude test should be given

weightage of 20% in the selection process and qualifying marks for the same

' is NIL and the Indian Railways Establishment Manual was amended as in

| ACS No. 149. Thus the whole process of reverting the applicant back to Head

"; Trains Clerk (which is surplus) from the post of ASM due to non qualifying of

| the aptitude test is wholly illegal, arbitrary and against the established rules.

Thereafter by communication dtd. 2/3/05 issued by respondent no:3 to

respondent no:1 it was informed that the applicant did not come out successfil

and was again directed to undergo Psycho test on 10/3/2005 as second chance.

The respondent no:2 then on 13/4/2005 again disqualified the applicant from

| the post of ASM on basis of the result for the post of ASM after conducting

the Aptitude test in terms of Sr. DPO/TSk’s office Note No.E/s-17/S-
! 65/optg./Com/Pt.II dtd. 1/4/2005.

" A copy of the order dtd. 14/9/2004 by order No. Es/B —172 passed by the

| respondent no:3 reverting the applicant back to his former post of Head Trains

t Clerk is annexed hereto and markedas Annexure “H’.

‘A copy of the order dtd. 15/4/05 passed by respondent no:3 is annexed hereto and

I marked as annexure L

iA copy the scope of Psychological test as recommended and adopted byl the

| Railways on the recommendation of the High Level Committee dtd. 22/8/03 vide

' No. E(NG)1/2002/PM1/31 is annexed hereto and marked as Annexure J.

.‘ h) That the applicant states that that he on 10/4/2007 on coming to know that

| aptitude test is no longer of qualifying nature immediately filed a

i representation before the respondent no: 3 praying for setting aside of the
order of reverting him back to the post of Head Trains Clerk and give him the

i benefit of the correctional slip 149 22/8/2003 a8 because when he was

Zpi FEWAf Ko B3,



promoted to the post of ASM on 5/2/2004 the psychological test was not of
qualifying nature and he ought to have been given the benefit of the same, or
promote him to the post Resrvation Clerk (Commercial) for which he has
completed his required training which was included in the curriculum of the
promotional training which he underwent for the promotion to the post of
ASM and wherein psychological test was not required, however the
respondents in a most illegal manner reverted him back to the post of Head
Trains Clerk thereby did::(‘i—here and violated their own Rules.

A copy of the representati(;n dtd. 10/4/2007 is annexed hereto and marked as

annexure K. A copy of the chart showing the profile of surplus TNC (Trains Clerk)
| & Signaller as on 3/12/2004 is annexed and marked as Annexure L
| 1) That impugned order dtd. 8/9/04 disqualifying the applicant in the

psychological/aptitude test and subsequent order dtd. 14/(2{3004 passed by
respondent no:3 reverting the applicant from the post of AM to Head Trains
Clerk does not éﬂract any guidelines or rules for which the same is to be
continued.

That the applicant respectfilly states that the applicant shall suffer irreparable
loss and injury due to the continuance of the suspension order issued by the
respondent authorities.

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS:

5.1)

5.2)
| i

5.3)

For that the stand of the respondents against the applicant is discriminatory and
violative of Article 14 and 16 of the Constitution of India.

For that the impugned order of disqualifying the applicant in
psychological/aptitude test dtd. 8/9/04 (Amnexure G) and the order of reverting
the applicant to the post of Head Trains Clerk from his promoted post of ASM
dtd. 14/9/04 (Aonexure H) is bad in law in as much as there was
recommendation of a high level committee that psycho test will be of no more
qualifying nature meaning thereby that Aptitude test should be given
weightage of 20% in the selection process and qualifying marks for the same is
NIL and the Indian Railways Establishment Manual was amended as in ACS
No. 149. Thus the whole process of reverting the applicant back to Head Trains
Clerk from the post of ASM due to non qualifying of the aptitude test is wholly
illegal, arbitrary and against the established rules.

For that the second aptitude test for which the applicant was disqualified for
the second time by order dtd. 15/4/2005 is non est in the eye of law in'as much
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5.4)

5.5)

5.6)

5.7)

as the applicant was already by then reverted back to the post of Head Trains
Clerk from his promoted post of ASM vide Annexure H order td. 14/9/2004,
which is again illegal since there was a recommendation of a high level
committee that psycho test will be of no more qualifying nature meaning
thereby that Aptitude test should be given weight age of 20% in the selection
process and qualifying marks for the same is NIL and the Indian Railways
Establishment Mamial was amended as in ACS No. 149. Thus the whole

process of reverting the applicant back to Head Trains Clerk from the post of

ASM due to non qualifying of the aptitude test is wholly illegal, arbitrary and
against the established rules. Therefore the continuance of the impugned orders
dtd.8/9/04, 14/9/04 and 15/4/2005 has caused grave injustice to the applicant.
For that the continuance of impugned orders are bad in law in as much as
continuance of the applicant as Head Trains Clerk inspite he being genuinely
appointed/promoted to the post of ASM will highly prejudice the applicant
and will put a stigma in his service career which has otherwise been
unblemished and is to the entire satisfaction of all concerned.

For that the continuance of impugned order of suspension is bad in law in as
much the detention of the applicant does not involve his moral turpitude or
wider public interest or corruption.

For that the continuance of the impugned orders are bad in law in as much as
there was recommendation of a high level committee that psycho test will be of
no more qualifying nature meaning thereby that Aptitude test should be given
weightage of 20% in the selection process and qualifying marks for the same is
NIL and the Indian Railways Establishment Manual was amended as in ACS
No. 149. Thus the whole process of reverting the applicant back to Head Trains
Clerk from the post of ASM due to non qualifying of the aptitude test is wholly
illegal, arbitrary and against the established rules.

For that the respondents in allowing to the continuance of the impugned order
dtd.  8/9/2004,14/9/2004 and 13/4/2005 did not consider his
appeal/representation under Rule 23(1) of the CCS Rules, 1965 for revocation
of the impugned order of disqualifying him in psychological/aptitude test dtd
8/9/04 (Annexure G) and subsequent order dtd.14/9/2004 (Annexure H) and to
declare order dtd. 13/4/2005 (Annexure I) as non-est in the eye of law .

Dl Wl W DT



S.Ef) For that respondents while allowing the impugned orders to continue without

there being any legal basis for the same, the respondents ought to have
| ] considered his appeal/representation and revoke the impugned orders dtd.
8/9/04 and 14.9.04 or ought to have accommodated the applicant to any other
suitable equivalent post so as to mete out full and complete justice to the
applicant.

;5.?9) For that in any view of the matter the impugned orders dtd 8/9/04 vide
Amnexure G and order dtd. 14/9/04 (Amnexure H) and order dtd. 13/4/05 (
" amnexure I) is bad in law and liable to be set aside.
6. DETAILS OF REMEDIES EXHAUSTED:
' iThat the applicant has no other remedy left in any of the Rule and this Hon’ble

Tribunal is the only forum for redressal of the grievances of the applicant.

7. MA']"I'ERS NOT PREVIOUSLY FILED OR PENDING BEFORE ANY OTHER

!
COURT:
The applicant declares that he had not filed any other case in any Tribunal,

Com't or any other forum against the impugned order.
8.RELIEF SOUGHT FOR:
Undéi‘ the above facts and circumstances of the case the applicant prays for the following

reliefs:-

A) The respondent authorities be directed to revoke and quash the

_ impugned order of disqualifying the applicant in
L psychological/aptitude test dtd.8/9/04 vide Amnexure G and
order dtd. 14/9/04 ( annexure H) reverting the applicant back to

the post of Head Trains Clerk from his promoted post of

Assistant Station Master (ASM) vide Amnexure I passed by the

E respondent no:3 and the direct the respondents to revert the
] applicant to the post of Assistant Station Master to which he
was duly promoted as per the rules. Further Your Lordships

may be please to declare the order dtd. 13/4/2005 (annexure I)

disqualifying the applicant to the post of ASM on basis of the

aptitude test conducted for the second time to be non-est in the

eye of law and void-abintio in light of the recommendation of a

Te;m&‘{ Fys - DS,
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high level committee that psycho test will be of no more
| qualifying nature meaning thereby that Aptitude test should be
| given weightage of 20% in the selection process and qualifying
marks for the same is NIL and the Indian Railways
Establishment Manual was amended as in ACS No. 149.

B) The respondent authorities be directed to appoint applicant in in
the post of Assistant Station Master or appoint him as
x- ! Resrvation  Clerk  (Commercial) terms of the ’
| appeal/representation filed by him on 10/4/2005 . [ <4 &“W of bowk G.

C) Any other relief /reliefs the Hon’ble Tribunal may deem ﬁt and
proper. |

D) The above reliefs are prayed for on the ground stated in
paragraph 6 above.

9. INTERIM RELIEF PRAYED FOR:
|

Dllﬂﬁlg tile pendency of this application the applicant prays for the following

at impugned order of disqualifying the applicant in psychological/aptitude
test dtd.8/9/04 vide Annexure F and order dtd. 14/9/04 reverting the apphcant

b

black to the post of Head Trains Clerk from his promoted post of Assistant

Statlon Master (ASM) vide Annexure G passed by the respondent no:3 be
; suspended and the direct the respondents to revert the applicant to the post of

ﬁfxsnstant Station Master to which he was duly promoted as per the rules till the
d_llsposa.l of the instant application.
10. This appI"cation has been filed through Advocate.

b
11. PARTICULARS OF POSTAL ORDER:

1. I.I\?.O'il{lo:~ Ay (;) 653 ?-6}
- DATE: [ 50 L
3. PAYABLE AT : GUWAHATI
12. LIST OF IENCLOSURES:
As sta'}ed!lgn the “INDEX’
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i’ i VERIFICATION

Isri BIRAJ KR. DAS Son of Late Chatradhar Das Head Trains Clerk Tinsukia Division N.F.
Railway , I!Tinsukia resident of Dhrubanagar Station road, Ward no:5 P.O:Golaghat District
Golaghat, Ass Office, Guwsahati Kamrup, Assam. do hereby verify the contents of the
statements | ofn this accompanying Original Application as true to the best my belief and
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, 7onal Training Centre, N‘.F _Railway. ; ;
OFFICE ORDER SR P

Result of ASM (TP) Promotional Course exa

The following candidates have pussed:

A
\\/ (\
a4 ,/

zz" 8

I //\ (‘( ‘\"

———

[ Designation & Station

\jhi ‘ Name.

_\gishr I

| 01 | Dwipen Ch. Boro. & TNCIGHY _

02 M ahesh Prasad Das. C/Man/KIR
03 | Madhu Sudhan Chowdhury P.Man'A’/NBQ
04 “Bioul Ch. Das. R P .Man'A'JID
05 | Gunajit Sarma. Box PTR/IGHY
[ 06 | Bi-ajKr. Das. Hd. TNC/TSK

\_07 Ach
08 | Pradip Kr. Haloi.

Achim Nath.

Sr. TNC/APDy

| _P.Man 'A'ICGON

mination held at ZT(‘/APDJ on 11 11.2003.

s G S

&(,9 \Ranadh\r Choudhury. CMan/BNY |
10| Subhasis Basak. 3 LR/P. Man/APDJ _
™41 | Bhagwan Prasad Mourya. _ T CMawAPDJ
12 “Malindra Nath. CSr. TNC/NBQ
13 Dijanta Kr. Roy. ~ Jr. TNCINBQ L.
14| “Diramani Singha. LR/C.Man/SJRR

15 Dayamoy Mukherjee. P.Man'A/LMG

18 | Kamakhya Ranjan Das.

RG/C.Man-I/LKG

Sr. TNC/DMR

47 | Brajo Mani Singh.
18~ | Md. Safiqur Rahman. PTR/MHCK
19 | Kemal Bhowmic, C.Man/FKM

.SN[-'Jame Designation &

!i 1 $/Shri- Station

01| Madnu Sudhan Dey. P ManALMG
L 02 ,uamnr Ch Keot. P. Man'A/GLPT

03 « Siwapan Kr. Birwas.

_LR/P. Man'ATGUZ _

i
[}
1

1 Dilip Kr. Paul.

P. Man'A/LMG |

1
i

No. Z/TR/32/Pt-XIIL.

Copies for information and necessary action please 1o

1. DRM (P)/KIF, APDJ, RNY, IMG&T

Certlﬁedtn be true Capy
yrye

L R

Advocaté

i

o~

(P. Dutta)
Principal/ZTC/APDJ
~Dt. 20.12.2003.

L

rv‘N"-\

Pringi gal/ T(‘/APDJ.

é{ >
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N.F.Railway. =

/’ : Office of the
2 ’ . Principal/ZTC/APD)
S OFFICE ORDER : Dated. 11.11.2003
o

The following staff and Compassionate Greania candidates whao were direeted for '
'undergoing Promotional & Initials course of ASMs training at ZTC/APDJ. on completion®
of their training. are hereby directed to their respective divisions for further practical field
training at 2/3 stanons for 1'%~ months. :
Sn. Name Designation P&sting in Remarks
S/Shri. . | Division. : '
1_|S. Basak. | "LR/P.Man/APDJ | APDJ
12 [ A.Nath Sr.INC/APD) | APDJ
'3[ B.P.Morya. LR/IC/Man/APDJ ' APDJ | |
’ ‘4. | K.Bhoumick. | C/Maw/FKM__ | _ APDJ |
's I D. Singha LR/C/Man/SJRR ~ APDIJ Hospitalised |
.’ | ’ from 11.11.03
| 6 | R.Choudhury C/Man/BNV APDJ ‘ B
1 7| S.K.Biswas. LR/PMan/GUZ | AT _
i 8 TPK.Halio | _P/Man’A/CGON T RNY .
(9 [D.K.Roy | JJ/TNCNBQ | RNY B
' 10 [ M.Nath | SI/TNC/NBQ RNY | ]
N | 11 [M.S.Chowdhury. | P/Man A /NBQ RNY O
> 112 [S.CKeot. P/Man/GLPT | RNY | ]
13 | G.Sarma Box.PTR/GHY | IMG T "
14 { D.C.Bora Sr/TNC/GHY LMG ,_ ]
15 | B.C.Das. P/Man”A™/JID iMG | !
16 | M.S.Dey PMan/LMG | TIMG ]
| 17 | D.K.Paul P/Man’ A /LMG LMG }
1 18 | D.Mukherjee P/Man’ A /LMG LMG | ;
19 X.R.Das | _RgCMan/IKG | TMG |
B.Singha _.b U INCDMR U imG T T
.‘1 K.Das LHANCFKG | ek T
221 MP.Das . CiMawKIR [ k0T ]
123 ;Tzvm..,.Rahman. [ PortedHCR. | Kii 7] o
(24 [ Md. Shekh Arif. | TrASM/KIR. | KR ;
25 | Dipak Mandal. | | KIR o
{26 | Bishal Chetri. | . KIR T
(B.K..Paly
~N : (SEN/ZTC)
L ‘ for Principal/ZTC/APD)
> No. Z/TR/PLII/AP (OP). Dt. 11.11.2003
Copyto: - 1. CFTM/MLG for kind information.
2. Dy.COM/G/MLG for kind information.
3. Sr. DOM/KIR. APDJ. RNY. LMG & TSX for information pleasc.
4. DSO/KIR. APDJ. RNY: LMG & TSK for information please.
5. DRM (PYKIR. APDJ. RNY. LMG &T53K for informstion and necessary
action please.
6. SS/APDJ. RNY. KIR. HCR. GHY . JIL.. "KM, GLPT. SIRR. LMG
LKG. BNV. GUZ.
/. CHC'APD). GHY. DMR.

/8,/Candidates Concern for information and guidance. They arc w report o
their respective divisional HQrs Office for further order regarding their
field practical training at different stat:.ns.

g, s
B.K. Pal)
A (SI{N/'/’,'I'(')
n ' for Principal/Z7TC AP
god
>

aeean T T R -
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C{fice of +the

. DN(P)frinsukia.
QFFtce oRzR: B Date: 05.02.2004.

Seing found fit to work as ASM ndepmiently by DOM/TSK

on 25.02.2004, the followino Pr, a3l st OZfice have been posted
D as unver - '

- Shri Biraj Kr. Dss, Tr. asM at Cffice has been posted as
LR ASMMIT under TIMII. He should report to TI/MIN for duty.

" 2..5hri Sanjib Schain, Tr. A3 at Cffice has been posted. as
LR.ASM/T3K unler TI/T3K. He should veport to TTAISKR Cor daty.

\—
\ - S N
I_‘(._. - A .;"\“7, \0 4.

o~

o TTESIRU17 2 . dated 5.02.3004.
-Copy for infomation and necessary act en tos’

Stgff concerned . - t
DOM/TSK . . ‘
. TI/T3K & KIN -

« &/B111(2) at Office

. JFM/T3K

Ut > W 10

-\

. e s
N G

S = ‘\‘7 Ao A
for DRM(P) /Pinsu“ia,

N AIRAY® o e

. ," "
Certified « b true Copy
| Advocais
O
pond

w;—_u.-ﬂ . A SR ] . . G

£

B

SR
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0ff1co of th y
- Dvl, Rallway Maaagor (r), . o
No, /43 (4St) B P PHII, B.nauld.a,batoc‘l.a.g.m R

Subs Final result for theo post of ASM after
onducting Aptltudo Test.

Rofs a) Saxt Sr.DOM/TSK's Note o, 1/ 0/R,0, /«mcuon/
0/TSK/10 Pt II dated 5,3.04, :

b) Tis offico Ordor of ovon No, datod 7,3.93.
~00000=

4s a result of Aptitudo Test condueted by Hd, Qr/MIG
“vide QY P)/MLG'3 Confidentiial 1etter No, §/227/81/Tr, AM (T)
" Pt datod 28,04, Shri Draj &mar Des, (SC), Hd, NG/FKG in .
. soalo B 5000-8000/~, now wrking as LR AR/MIN in scrlo 4500.7000/-
has boon found dlsquall fied for tho post of ASM aftor amearing
3n tho Aptitude Tost,

(U N, Mishra ) T
for DIy P}/ Trnaukliea,

Qpy for infomation end necyssary action to1- '

‘/'1. Shri Direj Kumar Das, LR A8/MJIN thro, 'H/MJN. - . 1
2, .DOM/ TK, , | '
5. ﬂ/Mm.

for Divl. ﬁ?{ﬂ 880&' (P)s

N. Fo Rallway, lnsukia,
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No. E{NG}V2002/PM1/31
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S
20~ A NNLAML_
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Annexure-|
RIES €€ NG, 144/03
GOVERNMENT OF INDIA
MINISTRY OF fAitiienyas

(RAILWAY BOARD)

New Delhi, 2.2-08- 2003

The General Managers,
All Indian Railways,

Sub:  Psychological Tebt In Dopartmantal selections.

In terms of this Ministry's lelter No. E( (NG)II92PM1/22 dt. 26.09. 94 the

. serving staff are required to be subjected to psycho-test at the stage of promotion
" {o the post of Switchman, ASM, Diesel/Elec. Asstts., Goods Driver, Motorman and

 esemninss. 31 1€ Stage of daployment of Drivers,on RajdhaniShatabhdi Express. irains. in
this Ministry's letter No. E(NG)I/98/PM1/4 dt. 13.07.99 it was clarified that bs ps zcho
test wherever prescribed will be of quahfylng nature and part of the selection

meamng thereby that a person who fanls in the psycho test is nol ellgib!e to be”

mmuced in the panel,

2.

o T SR B RO A5

Psychinesenvice-Sepieiba

NGO

The scope of Psycho Test and ils effect on the eligibility of staff for
empanelment have been considered by .a high level Committee. The
recommendations of the Commitiee have been considered by the Board and
following decisicns have been taken:-

0

i)

“Rajdhani/Shatabdi Expresc wams rucping

The Psycho Test should henceforth be called as ‘Aptilude Test'

So far as in-service employees are concerned, the Aptitude- test will
now be applicable at the stage of promotion as ASM, Diesel/Elec.
Asstts. and Moforman (EMU/ MEMU/ DMU) and at the stage of
deployment of Urivers on high speed trains running above 110
kmph™ While the Aptitude test need not be glven to OTivers or
ai_tover ,,p_gcds the
Drivers for deployment on non- ShatabhdclRa;d_r_@m trams _also
runm'ﬁ@'éVé?Tkaph should be subjected to the Aptitude Test.

T

The Aplitude test should be given a weightage of %@n lhe
seleclion for promolion as ASM, Diesel/Elec. Asst. an torman
and should be integrated in the selection proceedings. In olher
words, the Apulude test will no more be of quahfqu nalure.

N

. 2

Lertitied t be trge Lapy
N7/ 72/
Ad'vag;;;
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24, Ithas bean decidod further that welghtage of 20 marks, that is required to
ba given o Aptitude test in the selection for promolion {o the above categories

should be given In lieu of by bifurcating the heading/marks under the heading
Personality, address, leadership  and academiciechnical qualifications.
Accordingly in the case of selaction for promotion as ASM and Diesel/Elec. Asstts.
covered by procedure 1aid down for general (selection) posts, the exsting heading
*personality, address, leadership and academic/technical qualifications should be

bifurcated as under:-

" MacMarks  Qualfying
| Marks

i) Academic/technical qua!iﬁcations.......‘.-...,.m Nil
ii) Aplitude Test....oouwrssersmesiees arvernenne 20 Nil

In the case of seléﬁﬂon for promotion &8 Motorman the existing heading
“personality, address, leadership and academic!technlca\_._qualkﬁcalions should be

doleted and substituted by the following:-

J

)

© e AR . i PERITR I SRy "
. L atigdpaidnlide ..;u.:i',p_..;&&iﬁWMM‘- Ser . Leay: le%“ e .
’ e Segna R
(e et o PP |- ooy 3 m sendn by
et T OOV NP U

“Aptitude Test e 20 Nil

3. \thas aiso been decided thal only the staff wha clear the writien test held
as part of the selection should be subjected to Aplitude Tesl.

4 The Indian Railway Establishment Manual should also be amended as In

the ACS Ho. 148 enclosed.

Please acknowledge receipt.

‘4

—

T

,&_.ﬁ—-—"-"’ o

{J.S. Gusain)
Joint Director, Estt(N)

Encl: As above. Railway Board

sy chiin-sen yee-Seplember 2006
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INDIAN RAILWAY ESTABLISHMENT MANUAL, VOLUME I, 1989 EDITION
Section 'B', Chapter Il - Promotion of Group 'C' Siaif

Advance Comection Slip No. 149

L Insert the following as Note (v) éfter the existing Note (fv} ?)ei(.»v.?f the
existing para 219 (q):

"(v) in the case of selection for promotion as Motorman, substitute: the

following for the existing heading ‘Personallly, address, leadership and
academic/technical qualifications' in the table below para 219 (g):-

Max. Qualifying
Marks Manis
. _ * Aplitude test - - ' Y.l - Nil

I Insert the foilowing as Note (iv) after the existing Note_below para 219()): |

"(iv) In the case of selection for promotion 1o the post of DicsaliElect,
Asstts. and ASMs, the heading (2) above shall be bifurcated as under:-

Max. marks  Qualifying matks

(@)  Academic/ R L o SERE R
e e R - Technical Qualificationg et bisiton \y + wcisie

TUUUb) AptudeTest - 30 i

(Authorily: Ministry of Railways lelter No, E(NG)II2002/PM1/31 gt, 2.2 -08-2003)

*3Fe0

Psych.in-servi -2 -September200$



IS INVIVoR i K/

ey

/
The Divisional Railway Manager,
(for personal attention of Mr.W.K.Pradhan,iiencurabic DRM/TSK)

Dated,10-04-07
Sub:- Deprival of promotional benefits after successful completion of promotional course
raining of ASM at ZTC and more than 7 wonths service in ASM,s cadre,in
violation of Rly.Boxvd,s 1/No.E(NG)I/2002/PM1/3t dt 22-08-03,circulated vide
Advance corvection slip no. 149 tolREM Voi.l,1989 edition.

Hoaouranic S

With due respect & hiimbie subumiission, 1 bey te lav betore vou the following case ol my
misfortune and deprivanon with requests for your Kind revicwal and justice

That  Sir.b was sclected for the post of ASM wgainst DP quota vide SrDOMTSKS note
n('),"['/('()z“éf"lr.(,);’%cicc(i«m’()"1 \'li/' ) ptdt 5-3-03. Accordingly T had  undergone promouonal

Y ¥ course taming of ASN at ZTC vide EA43(ASM)DP pt.dt dt. 18-06-03 commencing lrom 24-07-
- 03.
That Siron successivl completion of the course at ZTC.T was direcied to TSk division for

further practical ficld iraining of 45 days vide no ZTRpLIZAPLOP Y dE T 110

That Sir.bemy Ionnd fit to work nuicpcndently by S >Oi‘.1f7 S gn 05-02-004, | was posted as
pend R A SNV N CLLMENC vide L/NG Bl Al VRV TC] 11T W A 1T DL~ 1619.451 FOnmon
satis actonlv in the capamty of ASM for a peno of’/' months and 4 davs

That Sir.on 09-09-04 | was again disqualified for the post o' ASM vide No.E/43(ASM)DP ptli
dt 9-9-04 as a vesult of Aptitude Test ,conducted by HQ/MLG in accordance with
GM(PYMLG.s Lino E227/SH/TR ASM(T) pt.1 dt 2-8-04.

That Sir,itis clearly mentioned in the Rly. Bd,s leuer and Sddvanc e conection slip no captioned
above that Aptitude test applicable for promotion as ASA will NO MORFE BE OF
QUALIFYENG A RED & there should now we san quin e maihs Aprede et should be

eiven d wenches cf TG n e selecnion proceedines ol

'Y Th&t < helieve Heka kur; Amoont of resoorces wolved n {Vammg up a {ull fledged.
ASM Haj the issve of uHU}.‘h'om of Yesourceg was & pvioxHy | could have expected at Yeast sne

alternative post in conmercial category. 10 save me from bumiliation 1 the socwty But to my
ubmost masfortune. the Rly Bd’s lctters and the corvespond v Advance coection shp no 149
Condd not rescug ne from bomg throws 1o my arginal post .ﬁl"'l':\;(‘, dis-regarding the question
of uthizing my xnowledee of commiereial subjets, so as to minnnize the loss of resources
imnvolved thereto. Morcover there was no acute shortage of TNC in the division at that me and
the categorv is a diminishing one,

Under the above cnvcumstances T ocordially request vor o hindiv revies the case of oy’
promotion as ASM once agam in the tight of Advance correction ship no P44 and tor which act

of kindness ! shall remarm ever greatiul to vou.

Yours faithfully

D e ’ - ~
Ay e b gy DAY
‘ e (‘ :
N , . ¢ Buap K Das)
@QQ‘»\ - ' Hd/UNC/Furkating.

‘J
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PROFILE OF SURPLUS TNC s & SIGNALER s AS ON 03-12-2004

\

ANNEXURE - ’,i .

[ - ] X X : - G
DEPARTMENT | SN HAME OF STAFF Dm 8 Present Medical Scale of Pay Dat_e of ,Ef;,l.::f, :ri Toj::c‘: ig:; the| Dole o Re&emfﬂ!ﬁ
] ' - Station category ; Bith | ™ i, staff l
1 2 3 4 5 ! 8 7 8 ® 16 1
_OPERATING | 1 [SRI CHITTA RANJAN DAS | cwisk - F2in A/1 and below * 6500-10500 | 01-08-58 | 16-01-78 HSLC “31-07-2018 7
OPERATING | 2 ISRI PROMODE CH. RABHA | 01 SIGNALERAMXN Ftin A/1 and below 5000-8000 | 01-01-51 | 10-02-78 HSLE. 31122010
OPERATING | 3 ;SRI RAMESWAR BORO .+ | rU SINALUMAN | FeinAllandbelow —  5000-8000 | 01-01-54 | 04-07-78 | .© PU 3H-12-2013
OPERATING | 4 ISRILAKHINDRANATHBORAH | HosiGnagrrsk | Fitin A/ and below 5000-8000 | 10-05-55 | 04-07-78 HSLC 31052015
OPERATING | 5 |SRI MUNINDRA CH. BORO FUSKRIPALERMX | - Fit 5000-8000 | 01-08-50 | 05-07-78 HSLC 31-07-2010
OPERATING | 6 ISRI DWARIKA PRASAD - HD SIGNALERIOBRT FtinA/tandhelow | 5000-8000 | 150458 | 07-10-78 HSLC 30-04-2019
i OPERATING | 7 |SRI HEMADHAR SONOWAL FU SIGHALERLGR | FiinAitandbelow ;50003000 | 01-06-51 | 16-10-78 HSLC 31-05-2011
. OPERATING | 8 [SRI UPEN HAZARIKA HD SIGNALERTSK cn 5000-8000 | 03-01-56 | 28-11-78 HSLC 31-01-2016
3 OPERATING | 9 |SRi SUDHIR DEY HU SIGMALER/MXN Fit in A/t and below 5000-8000 | 01-09-59 | 30-07-79 § - HSLC 31-08-2019
OPERATING | 10 ISRI TAPAN KR. SINGH Trosanaernan | UNFIT (colow dafectva) | 5000-8000 | 03-07-60 | 20.07-79 HSLC 31-07-2020
Unft in A/1 due to immature )
OPERATING | 11 [SRI DULAL CH. DEY _ HO.SIGNALERMXN  Eareract & IHD to got 5000-8000 | 13-11-48 | 20-08-71 HSLC 30-11-2008
: . ’ treatment for (HD
OPERATING | 12 |SRI SUNIL KR. DUTTA HO SIGNALER/SLGR Fi in /1 and below 5000-8000 | 01-08-47 | 22-10-70 HSLC 31-07-2007
OPERATING | 13 {SRI SACHIN DEKA HO SIGNALERMTSK Fit 5000-8000 - | 30-12-57 | 02.09-85 PU 31-12-2017
OPERATING | 14\|SRIR. K. BORAH HO.INCATSK | FRin A/t and below 5000-8000 | 01-01-55 | 2-12-78 HSLC 31-12-2014
OPERATING | 15 ISRI BIRAJ KR. DAS [ o moekg A3 5000-8000 | 01.11.66 | 03.03.97 ! M.COM 31.10.2006 !
OPERATING | -16 [SRI PRADIP GOSWAMI FO INCTSh f Fi in A/{ and below 5000-8000 | 01-03-56 | 24-06-85 28-02-2016 :
i OPERATING | 17 [SRI MAHESH CH. DAS HD TNOALO Cataract lef eye unft at 5000-8000 | 19-06.57 | 10-07-85 HSLC 30-06-2017 |
OPERATING | 18 [SRI ARUN CH. NANDI HO THCITSK CONTL Fit in A/1 and below 5000-8000 | 04-03-66 | 10-11-86 HSLC 31-0320286 |
OPERATING | 19 |SRI RANJIT BOSE O TNO/DERT Fitin A/ and bolow 5000-8000 | 20-01-68 | 22-12-86 HSLC 31-01-2028 |
OPERATING | 20 |SRI P.DUTTA CHOWDHURY D THCAT3K S% g S;aémem for HPT'& 5000-8000 | 27-01-56 | 11-12-70 H5LC 31.01.2o1q
OPERATING | 21 |SRI PRAHALAD KR. PANGING HO TMOIMXN Fitin A/1 and below 5000-8000 | 01-12-63 | 20-09-88 HSLC 31-11-2023
OPERATING | 22 |SRI BADAN CH. DUTTA MO TRCATSH Fit v 5000-8000 | 01-10-59 | 03-07-89 HLC | 30092019
. OPERATING | 23 [SRI GILBERT QUIAH SR TNC/TSK CoMTL Fit 4000-6000 | 02-10-61 | 04-07-89 HSLC | 31-10-2021
OPERATING | 24 |SRI UTPAL CHAKARBORTY SRINOMTSK. | Advto come on 22-12-2004 |  4000-6000 | 30-01-65 | 03-07-89 HSLC | 31.01:2025
OPERATING | 25 |SRI KUNAL KR. GHOSE SR TNCARATSK Fit { 4000-5000 | 02-06-68 | 12-07-89 HSLC  30-06-2028
i OPERATING | 26 [SRI PREM GOWALA SR TNCATSK Ft 4000-6000 1060571 | 220390 | HSLC 31052031 !
OPERATING | 27 |SRI PARIKHIT GOGOI SR TNC/TSK CONTL Fit in A1 and below 4000-6000 | w71 | 122391 HSLC 31-5-2031 i
OPERATING | 28 |SRI SANJIB LIKSAN SP. TNCIOONTROL Fit in A71 and below __4000-6000 | 1012776 | 13-5-97 HSLC . 31-12-2038-

! OPERATING /| 28:{SRI P. RAHA CHOWDHURY 'SR TNC/TSK CONTL A3 40006000 | 13-2-7% | 3697 HSLC 28-2-2035 .
P B OPERATING | 30 |SRI RANKT DAS HOTNOTSK | Advfor fundus Examination | 5000-8000 | 11168 | 10590 ;.  HSLC 31-10-2028
Leriified ig b5 fria: £ QPERATING | 31 ISRI MORIT CH SAIKIA roTCSK | Advfor giass 50008000 | 1758 | 131186 | HSLC 062008 .|
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2
Written statement of the respondents 2
FZ
The respondents most wespectfully beg to Ji; L
gtate ns under s~ N ;.g,ﬁg
~£ <
<z 5
. o
Te That the respendents have gone through the E :E
eriginal application and wderstoed the contents
therest,
24 That g—w Oule ig bavred by limitation and

desexven to %he diomissed.As such, Statenents in para

3 is not cervect,

e That in reply to statenents in paragraphs
4(a), 4(e), 4(f) amg 4(g) of the 0.A., the respondent: s
gtate that ag one time cxeeption a soreening was

ceondueted for appointment to the pogts of ASHs fyen

a‘)ﬂtd. sew 2/"’



g, 7t SR
A . -, . / é {
Cevuidgt ¢van vt e 7L L ’ |
d gg? ég 7
AR R § &
»- n % ! | h ‘H.
U8 Fuygnty | 8 :Eﬁ'
2 { Convr i il aeh f iﬁ -
‘ - : |
gﬂ -

gwplus Toning claks. o wirltten test was cenducted.

1% is gtated that posts of ABM is a enfety cntegory
and the ASM, are assighed dubties of Train passing/
Prain movenent s Life of passengeys, ad safeiy of
nf goods rovenent Tanin are involved in the dutice
of A4Sl The Lailw ays have designed scientific
aptitude teste for the appointment in the jsb, and .

y
qualifying in such test is mandntery,

The aprlicant wae given two chances te pass

the Aptituds test/peychological test, he ceuld not
MG selection afber giving 20% wéightage.
The overall qualifying m'u.}m is 60% which he could
net scouro oven after glving 20% ;4eigxta§g&ns
therefove, put back to his foyner pcxst:

e ,

3 That it ioc stated that he wne surplus staff
and ng such endeavow was mde te provide him
altcrnative post as ASM in which he wre disqualified,
ASHM*a secale is %, 4500-7000/-, He haw been pronnted
as Head Trainsclork in scale K. 5000-8000/-.

Contde aa3/=
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4e That the postes of ASis ave operntional

posts and required be be filled wp egularly.

The applicant’s promotion in his eorigiml chamel of

promotion has been given in a seale higher than ASH'g
. scale of pay. Aftor long lapse of time there is no

scope o 1ule to post him as ASH, The O.Ae ig

migenngtrued in facts, and grossly time baryed,

5 That wder the cirowstances the O.hA.

desevves to be disrdosed vith ceost.

c?)ﬂtdg .e 4‘/"’

Y
. Divisional Personnel Office,

w' m. fﬂ'ﬂ’gﬁ‘ﬂ'
s, Rly. TINSUKIA
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